GOVERNMENT OF INDIA
MINISTRY OF LABOUR AND EMPLOYMENT
LOK SABHA
UNSTARRED QUESTION NO. 1241
TO BE ANSWERED ON 25.07.2022

SHRAM YOGI MAAN-DHAN YOJANA

1241. SHRI RAJAN VICHARE:
SHRI OMPRAKASH BHUPALSINH ALIAS PAWAN
RAJENIMBALKAR:
SHRI KRUPAL BALAJI TUMANE:
SHRIMATI JASKAUR MEENA:
SHRI GOPAL CHINNAYA SHETTY:

Will the Minister of LABOUR AND EMPLOYMENT be pleased to
state:

(a)the date of implementation and norms laid down under Pradhan Mantri
Shram Yogi Maan-dhan Yojana (PMSYM) along with the number of
people currently enrolled in the scheme till date, State-wise including
Rajasthan, Maharashtra and Osmanabad Parliamentary Constituency;

(b)the funds allocated, sanctioned and utilised under the scheme in the
country, State-wise including Rajasthan, Maharashtra and
Osmanabad Parliamentary Constituency;

(c)the details of the numbers of unorganised labourers included under
the scheme in Rajasthan till date along with the targets fixed and
achieved till date in the country;

(d)whether the Government proposes to increase the contribution made
under PMSYM and to increase the amount of pension to be paid to
them after attaining 60 years of age and if so, the details thereof
along with the details of the institutions who are responsible to
implement and manage the fund allocated to PMSYM particularly
Osmanabad, Nagpur and Ramtek Parliamentary Constituency; and

(e)whether the Government has made any provisions for Ilife
partner/families under this scheme and if so, the details thereof?

ANSWER

MINISTER OF STATE FOR LABOUR AND EMPLOYMENT
(SHRI RAMESWAR TELI)

(a): The Pradhan Mantri Shram Yogi Maan-dhan Yojana (PMSYM) came
into force on the 15t day of February, 2019. The State-wise details of
people enrolled as on 17.07.2022 under the scheme is at Annexure A.
The constituency wise data is not maintained under the scheme.
However, as on 17.07.2022, a total of 14051 beneficiaries have been
enrolled from Osmanabad district.

Contd..2/-



nm2::

(b): The details of funds allocated and utilized under the scheme
during last three years are as under;

(Rs. in crore)

Year Fund allocated Expenditure
2019-20 408.00 359.95
2020-21 330.00 319.71
2021-22 350.00 324.23

The funds were released during 2019-20 to the State/UT
Governments for information, education and communication (IEC)
activities under Pradhan Mantri Shram Yogi Maan-dhan (PM-SYM)
Scheme. The details of funds allocated are at Annexure B.

(c): As on 17.07.2022, more than 48.28 lakh beneficiaries have been
enrolled across the country including 3,09,523 beneficiaries in State of
Rajasthan.

(d): No Sir, there is no proposal to increase the contribution made
under PMSYM and to increase the amount of pension to be paid to
beneficiaries after attaining 60 years of age. The Life Insurance
Corporation of India (LIC) is the designated fund Manager and is
responsible for pension pay out.

(e): During the receipt of pension, if an eligible subscriber dies, his/her
spouse shall only be entitled to receive fifty per cent of the pension
received by such eligible subscriber as family pension. Further, if an
eligible subscriber has given regular contribution and died due to any
cause, his spouse shall be entitled to continue with the scheme
subsequently by payment of regular contribution as applicable or to exit
by receiving the share of contribution paid by such subscriber along with
accumulated interest, as actually earned thereon by the Pension Fund or
at the saving bank interest rate thereon whichever is higher. If an
eligible subscriber has given regular contribution and becomes
permanently disabled due to any cause before attaining the age of sixty
years, and is unable to continue to contribute under this scheme, his
spouse shall be entitled to continue with the scheme subsequently by
payment of regular contribution as applicable or to exit the scheme by
receiving the share of contribution deposited by such subscriber, with
interest as actually earned thereon by the Pension Fund or the interest
at the saving bank interest rate thereon, whichever is higher.

* % khkkkk



ANNEXURE A

ANNEXURE REFERED TO IN REPLY TO PART (a) OF LOK SABHA UN-STARRED
QUESTION NO. 1241 FOR 25.07.2022 REGARDING “SHRAM YOGI MAAN-DHAN
YOJANA” RASIED BY SHRI RAJAN VICHARE, SHRI OMPRAKASH BHUPALSINH ALIAS
PAWAN RAJENIMBALKAR, SHRI KRUPAL BALAJI TUMANE, SHRIMATI JASKAUR
MEENA, SHRI GOPAL CHINNAYA SHETTY.

Registration (as on
SI. No. | State/UT 17.07.2022)
1 | HARYANA 9,14,081
2 | MAHARASHTRA 6,10,722
3 | UTTAR PRADESH 8,79,626
4 | GUIARAT 3,76,259
5 | BIHAR 2,12,084
6 | ODISHA 1,76,539
7 | JHARKHAND 1,33,236
8 | CHHATTISGARH 2,18,631
9 | MADHYA PRADESH 1,59,136
10 | RAJASTHAN 3,09,523
11 | TAMIL NADU 62,212
12 | KARNATAKA 1,46,730
13 | ANDHRA PRADESH 1,55,763
14 | JAMMU AND KASHMIR 75,725
15 | WEST BENGAL 1,06,997
16 | PUNJAB 41,579
17 | TELANGANA 43,038
18 | UTTARAKHAND 36,289
19 | HIMACHAL PRADESH 46,633
20 | TRIPURA 31,912
21 | ASSAM 36,036
22 | KERALA 13,617
23 | DELHI 10,459
24 | MANIPUR 4,595
25 | NAGALAND 5,148
26 | ANDAMAN AND NICOBAR ISLANDS 2,380
27 | CHANDIGARH 5,195
28 | MEGHALAYA 4,416
29 | LADAKH 1,487
30 | PUDUCHERRY 1,383
31 | ARUNACHAL PRADESH 3,073
THE DADRA AND NAGAR HAVELI AND DAMAN

32 | AND DIU 1,609
33 | MIZORAM 713
34 | GOA 1,538
35 | SIKKIM 158
36 | LAKSHADWEEP 21
Total 48,28,543

ANNEXURE B



ANNEXURE REFERED TO IN REPLY TO PART (b) OF LOK SABHA UN-STARRED

QUESTION NO.

1241 FOR 25.07.2022 REGARDING

“SHRAM YOGI MAAN-DHAN

YOJANA” RASIED BY SHRI RAJAN VICHARE, SHRI OMPRAKASH BHUPALSINH ALIAS
PAWAN RAJENIMBALKAR, SHRI KRUPAL BALAJI TUMANE, SHRIMATI JASKAUR

MEENA, SHRI GOPAL CHINNAYA SHETTY.

SI. No. Name of State/UTs Fund Released (In Rupees)
1. Jammu & Kashmir 1667000.00
2. Ladakh 667000.00
3. Jharkhand 3333000.00
4. Manipur 1667000.00
6. Meghalaya 1667000.00
7. Punjab 3333000.00
8. Uttar Pradesh 11333000.00
9. Chandigarh 1333000.00
10. Daman & Diu 667000.00
11. Arunachal Pradesh 1333000.00
12. Haryana 3333000.00
13. Madhya Pradesh 6667000.00
14, Nagaland 1333000.00
15. Andaman and Nicobar Islands 667000.00
16. Telengana 5667000.00
17. Dadra & Nagar Haveli 667000.00
18. Andhra Pradesh 5667000.00
19. Assam 4000000.00
20. Bihar 9333000.00
21. Chhattisgarh 3333000.00
22. Gujarat 6667000.00
23. Karnataka 6667000.00
24, Kerala 3333000.00
25. Maharashtra 9667000.00
26. Mizoram 1333000.00
217. Odisha 4667000.00
28. Rajasthan 6667000.00
29. Sikkim 667000.00
30. Tamil Nadu 6667000.00
31. Tripura 1667000.00
32 Uttarakhand 1667000.00
TOTAL 117336000.00
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